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Waiving off of income tax on disability pension
*150. SHRI RIPUN BORA: Will the Minister of DEFENCE be pleased to state:

(@) whether Government has sent a proposal to Ministry of Finance to waive off
income tax on the disability pension for Defence personnel; and

(b) if so, the details of the proposal and the reaction of Government thereon?

THE MINISTER OF DEFENCE (SHRI RAJNATH SINGH): (a) and (b) A Statement is
laid on the Table of the House.

Statement

(@ A clarification was sought by Ministry of Defence on Circular No. 13 dated
24.06.2019 issued by CBDT, Ministry of Finance. It has been clarified by CBDT that above
Circular dated 24.06.2019 issued by them is only clarificatory in nature and all other Circulars

issued earlier are operative.
(b) Inview of (a) above, Question does not arise.

SHRI RIPUN BORA: Sir, actually my question was that the Ministry of Defence has
sent one proposal to the Ministry of Finance to waive off the income tax on the disability
pension for defence personnel. Now, the Minister has replied that Ministry of Defence has
written a letter to CBDT and CBDT has also replied to that. | want to know from the hon.
Minister if the Ministry of Finance has agreed to this proposal of the Ministry of Defence.
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SHRI RIPUN BORA: Sir, I want to know from the hon. Minister, are the personnel of
the three forces, i.e., Army, Navy and Air Force, getting three different and separate com-
pensation facilities for disability?
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disability pension & S &, A1 SHST SA1d 94 ofal 2| AT MU 39 FHI & HISET
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MR. CHAIRMAN: The next supplementary question is of Shri Amar Shankar Sable.
...(Interruptions)...

il faeera ST R, very important.

MR. CHAIRMAN: You are always important. ...(Interruptions)... Very rarely revolu-
tions happen, fdwd &¥W-&¥) 77dT B, X & fawra & giar 22

7t SR ¥R AT FHIURT HE G, H SATYS ATEIH 3 R&q 301 Sl | 1 ared g (b
7 feaie vet SRl o el |1 & fo7y S97d uRaR &1 g 92 agn a7 & TRaR
I Bl AT 87

o} TrorTer RrE: e Agiey, AR S Y veterns & Army, Naval Force 31dT Air
Force & T ¥ retired personnel €, ARGR S9! fIar el ff & 3R S ufer o=
AIRTAT & |9 & 37X J8g T A ¥
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Hon. Members, I am sorry, [ have to make an observation because it is happening time
and again. There were fifteen Starred Questions today and seven Members were absent.
After having asked the questions, if they are absent, it is a sorry state of affairs. I hope the
media will publish the names of those hon. Members who were kind enough not to come to
the House in spite of putting the questions also. Today is Monday, a working day. This is

a very serious matter.

WRITTEN ANSWERS TO UNSTARRED QUESTIONS
Initiatives to boost coal production

1441. SHRIMATI SAROJINI HEMBRAM: Will the Minister of COAL be pleased to

state:

(a) the various initiatives taken by Government to boost domestic coal production;



